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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 918/2022
WITH
(IA No 429/2024, 1A No 107/2024)

IN THE MATTER OF:
NARENDRAKUSHWAHA e, APPLICANT(S)
VERSUS
UNIONOFINDIA& ORS. e RESPONDENT(S)
INDEX
S. NO. PARTICULARS PAGE NO.

1. REPLY ON BEHALF OF DIVISIONAL FOREST
OFFICER (DFO), JHANSI IN COMPLIANCE OF
THE ORDER DATED 07.08.2025 PASSED BY THE

HON'BLE NATIONAL GREEN TRIBUNAL.

2. COPIES OF LETTER NO. 313/81-5-2024 DATED

28.06.2024 AND LETTER NO. 385/81-5-

2025/1718124 DATED 23.06.2025 ARE ANNEXED

HEREWITH AND ARE COLLECTIVELY

MARKED AS ANNEXURE-1.
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3. COPIES OF SUPPLY ORDER LETTERS FOR

YEARS 2024 AND 2025 ARE ANNEXED

HEREWITH AND COLLECTIVELY MARKED AS

ANNEXURE- 2.

4. A COPY OF LETTER DATED 29.09.2025 IS

ANNEXED HEREWITH AND MARKED AS

ANNEXURE-3.

THROUGH COUNSEL
| /

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-6375115224

Date: 05.10.2025
Place: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 918/2022
WITH
(IA No 429/2024, IA No 107/2024)

IN THE MATTER OF:
NARENDRA KUSHWAHA
............ APPLICANT(s)

VERSUS
UNION OF INDIA & ORS.

............ RESPONDENT(s)

REPLY ON BEHALF OF DIVISIONAL FOREST OFFICER (DFO),

JHANSI IN COMPLIANCE OF THE ORDER DATED 07.08.2025 PASSED

BY THE HON'BLE NATIONAL GREEN TRIBUNAL.

Meervay Kumay Arya Pradesp Kuma a
I, % ........... , ;ggd about 4:3... years, S/o Shri ............ Pu, ;)(;:;gd as

Divisional Forest Officer, presently at Jhansi, do hereby solemnly affirm and state

as under:

L. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present
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/ 2. That I state that the contents of this reply have been drafted by my counscl on

/ my instructions, and the contents of the same arc true to my knowledge and

nothing material has been concealed therefrom.

BACKGROUND OF T. 'HE PRESENT MATTER

3. That in the present Original Application, the Applicant has alleged illegal

encroachment over green belt and a designated park situated in the Araji of

Mauja Dadiapura, Jhansi Khas, Vudha, Pichor and Nayagaon.

4. That this Hon’ble Tribunal, vide order dated 07.08.2025, observed that in
terms of order dated 10.10.2023, the concerned authorities were required to
specifically carry out plantation on the aforesaid 25.31 hectares of vacant land.
The relevant part of the order is reproduced herein for perusal:

« ..2. Learned Counsel for the Applicant has referred fo the order dated
10.10.2023 passed ;'n this OA and has pointed out that in terms of the
said order, the concerned authorities were required to take expeditious
action for protection and restoration of the green bell. Referring to
paragraph 7 of the said order, he has submitted that in respect of vacant
25.31 hectare of lan(l,r the Development Autl;orlfty and DFO have not
done the needful for carrying out the plantation and have not responded

to till now.

4. List on 07.10.2025...”
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ACTION TAKEN IN FURTHURANCE OF THE ORDER OF HON’BLE

TRIBUNAL

5. That it is submitted that the Government of Uttar Pradesh has issued directions

for the providing of a total of 70 crore saplings through the nurseries of the -
Forest Department during the years 2024 and 2025 (35 crore saplings each in
both years) to all government departments of the State for plantation purposes. .

Copies of Letter No. 313/81-5-2024 dated 28.06.2024 and Letter No. 385/81-

5.0025/1718124 dated 23.06.2025 are annexed herewith and are collectively

marked as Annexure-1.

6. That in compliance with the directions of the State as stated in the preceding -
paragraph, a total of 51,000 plants/saplings have been provided to the Jhansi
Development Authority (hereinafter referred to as “JDA”) free of cost during
the years 2024 and 2025. The details are set out herein below:

i. Year 2024 — That, vide Supply Order Letter No. N-354258295 dated
06.07.2024, a total of 15,000 saplings, comprising 10 different varieties,
were supplied to the JDA on 10.07.2024 free of cost. |

ii. Year 2025 — That, vide Supply Order Letter Nos. N-354297251 dated
28.06.2025, N-3542142928 dated 06.07.2025; and N-354297243 dated
28.06.2025, a total of 36,000 saplings of several varieties were supplied to

the JDA as follows:

e 10,000 saplings comprising 4 different varieties supplied on 30.06.2025:

(¥ Scanned with OKEN Scanner


Shivansh Sharma

Shivansh Sharma
28


862 ‘

o 21,000 saplings comprising 8 different varieties supplied on 06.07.2025;

and

e 5.000 saplings comprising 7 different varieties supplied on 30.06.2025
Copies of Supply Order Letters are annexed herewith and collectively marked

as Annexure- 2.

7. That, the deponent, vide Letter No. 1 130/10-1 dated 29.09.2025, has requested

the Secretary, JDA, to provide details regarding the plantation carried out,
specially, with special reference to the 25.31 hectares of land in question
in OA No. 918/2022 (IA Nos. 429/2024 and 107/2024) pending before this
Hon’bie Tribunal, including the number of saplings planted ouf of the total
51,000 provided in 2024 and 2025, the species of saplings planted, the exact
planting sites (Gata numbers or other identifiers), the area in hectares covered
at each site, the GPS coordinates of the plantation locations, the number of
plants ;:un'ently surviving, and émy other supporting ddéuments such as
records, registers, or geotagged photographs related to the plantation work.
A copy of letter dated 29.09.2025 is annexed herewith and marked as
Annexure-3. |
8. Hence, this reply is respectfully submitted for kind perusal of this Hon'ble
Tribunal.
9. That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.
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VERIFICATION

Verified at Jhansi, Uttar Pradesh on thisSthday of October, 2025, that the
contents of the above affidavit from paragraphs 1 to 9 are believed to be true

and correct to the best of my knowledge and belief. No part of it is false and
nothing material has been concealed therefrom.
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